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(b) the break-up of figure, State-
wise?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RAGHU-
NATHA REDDY): (a) The total ex-
penditure incurred by the Central
Government during the two years
ending 31st March, 1972 for the relief
and rehabilitation of repatriates from
foreign countries including loans and
grants to the State Government is
Rs. 932.48 lakhs.

tb) A statement giving the break-up
of amounts released to the State Gov-
ernments and amounts of expenditure
incurred in Union Territories is
attached.

STATFMENT

Sl Name of the

Amount sanctioned

No. State/Union (Rs. 1n lakhs)
Territorv 1970-71 1971-72
1. Tamil Nadu 196 73 223-47
2. Andhra Pradesh 95 40 70°04
3. Kerala. 3-00 18-63
4. Mysore . 7131 54°R6
5. Uttar Pradesh . 25-32 409
6. Orissa 14°37 747
7. Bihar 3-28 9 07
%. Rajasthan . . .. 2-00
9. Gujarat . 18 219
10. Punjab . . 031 4-25%
11. West Bentgal 10° 00 21°00
12. Madhya Pradesh . 1 69
13. Assam 2+00
14. Dethi. . 325 2-28
15. Andaman & Nicobar
Islands . . 0'50 072
16. Chandigrh 0-46 0" 40
17. Haryana . . . 020
18. Himachal Pradesh . 0-02

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED CRISIS IN SMALL-SCALE FOOT~
WEAR INDUSTRY DUE TO NON-AVAILA-
BILITY OF LEATHER
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE): Mr. Speaker, Sir,
it 1s correct that the footwear and
leather goods manufacturing industry.
particularly in the small scale sector,
was experiencing a difficult situation
because of shortage in the supplies of,
and increase in the prices of, leather
required by them. This happened on
account of unprecedentied rise in the
price of leather in the international
market and the consequent increase
in c¢xports of semi-processed hides
and skins and other categories of
leather from the country. Exports of
semi-processed hides and skins and
finished leather during the year
1971-72 were of the order of Rs. 90
crores, but during the current year,
they have registered a steep rise and
are expected to touch a figure of
about Rs. 150 crores. While the in-
crease in export earnings appareatly
may be welcome, this had created a
siluation of scarcity and increase in
prices of the raw material required
by the indigenous footwear and
goods industry.

Government are fully seized of the
problem and have taken steps to meet
the situation.
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It has been decided to regulate the
export of semi-processed hides and
skins and gradualy to reduce ihcm
and to shift the emphasis to the ex-
port of fimshed leather and leather
goods to realise more umt value and
for increased employment

With a view to effective and disci-
plined implementation of this policy
and providing an imnstitutional frame-
work for making the desired changes
in the pattern of export trade in
leather, the export of semi-processed
hides and skins has been canalised
through State Trading Corporation
with effect from 14th December, 1972

Also, 1t has been decded to impose
a quota system for export of this com-
modity with effect from 1st Apnl,
1973 The objective 1s to reduce the
exports of semi-processed hides and
skins over the next five years to a
level equal to 25 per cent of the level
reached 1n 1971-72% This process will
be accompanied by a massive effort
to develop industrial infra-structure
for establishing finished leather and
leather goods manuafacturing mdusirt
in the couniry

Government are considering a pro-
posal to set up a new Corporation 1n
the public sector to be called the
Leather Export Development Corpo-
ration which will, among other things,
strive to strengthen and diversify the
export sector of industry and improve
its export performance Promotion
of the interests of footwear and lea-
ther goods manufacturers will be one
of 1ts special concerns.

In addition to these long-term mea-
sures, Government are alive to the
need for i1mmediate steps to mitigate
the hardship of the industry and
smooth transition in the small scale
secton  For this a scheme for giving
financial assistance to exporters of
footwear 1s under (Gnvernmenis con-
sideration A decision 1s to be taken
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shortly Govermment are also consi-
denng the vossibility of arranging
supphies of leather required by this
mdusrty m adequate gquantitieg and
at a fair price
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AN FA F A ¥ AR s
g1 % Qo qarcdar TbRT,
I, AoMoflodlo & 1 TN
fawfor  ® & —

“that a ten per cent duty may be
levied on exports of E.T. tanned and
chrome tanned hides, unfinished,
with effect from 1st January, 1973.
Taking into consideration the ne-
cessity of converting semi-process-
ed hides and skins for processing
into finished leathers and \leather
manufactures, even a highar level
of duty on export of these items
could, perhaps, be considered.”

¥ o W f— ag fawfon
e § s A w0 e
R QHOURE & qag § ow af
T A e IAWT ®Y A Al
FE@T Al & ! F Ster wEar
g v o2 gdrit #t sfag A ¥
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fa wee #% & 3w waw vur @
@ R '

JUTSH Y, A FUITT HqET
wufed 4o ey —

“For this, a scheme for giving
financial assistance to exporters of
footwear is under Goverpment's
consideration. A decision is to be
taken shortly. Government are
also considering the possibility of
arranging supplies of leather re-
quired by this industry....”

How ? @M swesmy
WH I T G § W W dwe A
e worAnd g 7

SHRI S. M. BANERJEE:
asking a question....

I am not
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MR. DEPUTY SPEAKER: You c¢an
rise on a point of order.

SHRI S. M. BANERJEE: My sub-

mission before you is that this ques-
tion should be in my namcy Other-
wise, Mry Vajpayee’s Party members
will be against him because of their
anti-cow-slaughter policy.

SHRI Ay Cy GEORGE: 1 am ex-
tremely thankful to the hon. Member
for referring to some problems which
concern the weaker sections of the

societrg

As this august House is aware, most
of the decentralised sector in the foot-
wear making industry is among the
weaker sections, especially Harijans
and the backward classes

SHRI B. P. MAURYA (Hapur):
Only the shoe-makers, not the factor}

owners.... (Interruptions)y

SHRI A3y C. GEORGE:
allow me a chancey

Please

1 think the hory Member was not
exactly correct when he said that we
have a craze for exportsy This is an
export item which was considered to
be a traditional itemry For long years
India was supposed to be the most
important source of hides ang skins.
I am not sure whether the hon. Mem-
ber has gone through the statement
very carefully. We have banned ex-
port of raw hides and skins.

There are four stages to this. First
is the raw hides and skins. Second
is the semi-finished hides and skins
or semi-finished leather. Then, it is
the finished leather and finally it goes
in the form of leather manufactures,
foot-wear or leather goodsy There are
four processes to this and we have
banned exports of raw hides and

AN HON. MEMBER: When?

SHRI ATAL BIHARI VAJPAYEE:
What about wet blue hides?
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SHRI A. C. GEORGE: Wet blue
hide; are semi-finished leathery

SHRI ATAL BIHARI VAJPAYEE:
‘Not at all. .

SHRI A. Cy GEORGE: It is a tech-~
nical question where, I may humbly
submit, I am rather conversant with
the subject. |Raw lhides and. skins.
go into the semi-finished stage....
(Interruptions)y I do not want to
go into an argument, I will only stick.
to what I said. ...

SHRI ATAL BIHARI VAJPAYEE:
They dip the raw hides into water
and it becomes blue and it is being
exported.

SHRI 43 Cy GECRGE: Dipping in
water is not what is called the
chrome tanningzy I think the hon.

Member is referring to chrome tann-
ing. It is semi-finisheq leather. In:
semi-finished leather, in 1971-72 our
exports were Rs. 84 crores and this
year, as the hory Member correctly
pointed out, the other source, namely,
Brazil and Argentina put restrictions
or a ban on the export of semi-finish-
ed leather. These are dirty jobs and
many of the developing countries are

not in a mood to take to it. So, there
is a demand for move semi-finiched
leathzrg When other competing

countries put a ban on it, we get a
greater demand and we observed that
there was a steep increase in the de-
mancy Otherwise, I can convince the
horqy Member that it was going in a
smooth graply Suddently when Brazil
and Argentina put a ban on this item
we had a greater demand and there-
was a steep rise in exports. That is
how it went up from Rs. 84 to Rs. 143
crorzs. When we observed more and
more of semi-finished goods going
out and to that extent, raw material
is not available to the poorer classes
in this country, we immediately
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wanted to discipane this sector. That
s why as early as 14th December,
1972, this item was canalised in the
interests ot the country. Also the unit
value ratio between semi-finished to
finished is 2.3. So, i1n the interests of
the country, we can get better umt
value realisation if we send fimshed
goods. But, overnight, this export of
semi-finished leather cannot be stopp-
ed. Overmight we cunvot rwiiihh over
to finished goods exports. We have to
build an industrial infra-structurey
That 1s why in the staztement we
have pointed out that from 1st Apnil,
1973 we are putting a definite restric-
tion and during thc course of the next
five years we are bringing down the
quantum of scmi finished leather
exports to 25 per cent, that is one-
fourth. But this cannot be done over-
nighty Further our internal consump-
tion is only 18 per centy If we com-
pletely ban the semi-finished items,
what will we do with the surplus” The
tanneries will be closed. There will
be unemployment. So, the healthy
proposition is for a smooth transition,
We have taken necessary measures.
There again, our iniention, as the hon.
Member suggested, is to put an export
duty, an additional duty—the exact
figure I do not want to indicates here
it wil be coming inte force from 1st
April, 1973;, It will be an additional
export duty on the semi-finished
which, we hope, to a reasonable ex-
tent, can be passed on as an incentive
to the finished goods This. on the
one hand, will act as a disincentive
to exports of semi finished leather but
will act, on the other hand, as an
incentive for finshed goods exports.

SHRI ATAL BIHARI VAJPAYEE:
What about the recommendations of
Dry Seetharamiah's committee Re-
port?

SHRI A. Cy GEORGE: If you refer
to the report in detail, you will find
that the first item is on the limitation
of the quantity and the second one is

PHALGUNA 17,

1894 (SAKA) Small Scale Foot-

wear Industry (C.A.)
about the question of additional ex-
port. These were the poimnts referred
to.

246

SHRI ATAL BIHARI VAJPAYEE:
Dr. Seetharamiah’s report recommend
ed from 1st January.

SHRI A. C. GEORGE: When a
report comes, full implications have
to be thought of and this i#s being
implemented, as I 'said, from Ist
April,

SHR] ATAL BIHARI VAJPAYEE:
Meanwhile, damage has been done.

SHRI PILOO MODY (Godhra):
When 1 read the statement I am sur-
prised at the profusiya of words con-
tained in the stalement, to denote
nothirg. Ie says:

It has been decided to regulaie
the export of semi-processed hides
and skins and gradually to reduce
thcm and to shift the emphasis to
the cxport of finisheq leather and
leather goods to realise more unit
value and for increased employ-

ment.

You say it is canalised through STCy
What is the central fact of the matter?
The fact of the matter is this. There
is a specific demand on India for
these finished goods. We have suffi-
cient demand in India for these finish-
ed good. I am talking about the
total demand; that is, local demand
plus the export demand. A part of
them could be used in this country
for the manufacturc of leather goods
in India to be exported abroady So,
the obvious thing would be that one
would expect that there would be a
total ban on exports of all unfinished
leather goods. We should restrict the
use only to local manufacturers where
more employment is created, where
greater unit prices are available etc.
but the Government has not consider-
ed that at ally As a matter of fact
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- [Shri Piloo Mody]
they have decided to canalise some-
thing which they should be actually
banning, to serve a cause which is so
dear to their heart, the quota system,
so that they can favour their own pets
and poodles who would be paying
money. Now, this case is quite clear.
I can understand if there 'was no
demandy But demand is there, for
local utilisatiors They arge thinking of
bringing it down in 5 years to only
25 per cent. Why?

MR. DEPUTY-SPEAKER: You
have made your point; kindly ask a
question.

SHRI PILOO MODY: 1 hzve not
quite made my pommi. There are
some more points to be madey There
is no point in asking a question; I
can only give him advice.

MR. DEPUTY-SPEAKER: You
should make another motion.
SHRI PILOO MODY: Then the

statement speaks of—

“effort to develop industrial in-
frastructure for establishing finished
leather and leather goods manufac-
turing industry in the country,”

Does the Government really intend
making efforts to develop these indus-
tries at Governmental level? The very
fact that they think they are going to
make an effort in order to open a
mochi shop itself gives you the im-
pression that these are just words and
words, denoting nothingg Then the
statement says:

“Government are considering a
proposal to set up a new Corpo-
ration in the public sector to be
called the Leather Export Develop-
ment Corporationy”

A new corporation—that is the cure-
all for everything! That is jus* like
some people who believe that if
they swallow some pill everything
will be all rights. Government Lelieves
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if they have any problem, just start a

public sector corporation. Here it is
said in the statement that the Corpora-
tion will, strive to strengthen and
diversify the export sector of industry
and improve itg export performance,.
For the very thing that ought to be
banned, they say, they are going to-
start a corporation. And then in the

end, the statement says:

“Government are alive to the-
need for immediate steps to mitigate:
the hardship of the industry.”

13.45 hrs,

[MR. SPEAKER in the Chair]

And then, on the other hang, he says:
Gradually, to reduce and that they
are considering the mattery Finally,
it says: a decision hag been taken
shortlyy The decision has not been
taken. It is stil] to be taken. Fur--
ther it says:

“Government are also considering

the possibility of arranging supplies

* of leather required by this Industry

in adequate quantities and at a fair
price.”

All this is still under considerationy.
But, Sir, if there is shortage of hides;
if you are exporting instead of worth
90 crores but worth 150 crores where
are you going to get those hides from
to supply to these smail fellows not
only in adequate quantities but at a
fair price. I cannot see where you are
going to get those hides from unless
you have decided fo skin your col--
leagues who are sufficiently thick
skinned like me.

SHRI A, C. GEORGE: Most of the
answers to the hon. Member's ques-
tions are very much in the statement,
He wag referring to the availability
of raw-material for the weaker sec-
tions. Sir, we made it very clear
that the level of export from 1st April,.
1973 is to be progressively brought
down to the level of 75 per cent of’
1871-72y Sir, we are-* talking of
1972-73 when an abnormal situation.
was createdy’ We are bringing this
down with a deflnite intention so that
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more raw-material will be available
for the people who are engaged in
this fleld. There is a very important R
sector where an overnight swilen- T § WIT WIS W @Y SF &@T A

over should not be made It has to ﬁT" AT faeiy qErgaEr
be transitional. Actually, this is an 7 ¢ T T
item where we can proceed stage by ¢ fex waeg sast anw wa-
stage only from semu-finished to fimsh- ~ wqFaATHY F U T AL FT  q@T
ed leather and from finished leather 2 ? wrewTaR § H ST e A
to footwear The hon Member seems ’ . N
not to be clear about the Leather < FXX & foU ¥l WA ¥T T @
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leather, 1t 15 not so, We are actually % & RT o= aw Sav a7 *§
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arfe gaTTr o fave & Ao & WO

thinking of shifting from fimished
leather to footwear and even leathe:
I ST AE g9 AU /@I 4,

goods, 1n due course.
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T FAE AR § AR Ea
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SHRI Ay C GEORGE‘ Though the
hor; Member appaientiv put many
questions, there are only three subs-
tantial ones, the others being sub-
questions, so to say, which can be
categorised under the head of deve-
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lopment of leather export goods, He

has kindly spoken about many things

we should do and I am thankful to

him for the suggestions,

I did agree at the outset that .n
1872-73 the price of chrome leather
and EI tanned leather went ure

It was because of this sbnormal rise
m price:

-

SHRI B P MAURYA
per cent Right or wrong?

I said 250

SHRI A, C GEORGE
per cent

It 15 not 250

SHRI BUAGWAT JHA A7AD (Bha-
galpur)  How much’

SHR! A C GEORGE
lower than that

It 15 much

1 did not dispute that prices had
gone up,

It 1s predcely because of  that
gfone ura It 1, preciscly because of
that we enforced all these disciplines
On December 14 itself, we canalised

50 3t can he more efle~tive Export
of raw hides and skins has heen
kanned.

SHRI B P MAURYA In which
vear? I had asked that

SHRI A C GEORGE In January,

1973

There was another pomnt madn by

the hon Member which 1s quite help-
ful

SHRI B P MAURYA- I put spe-
cific questions His replies should not
be vague, Otherwise, I will interrupt

SHRI A C GEORGE* To the best
of my ability, I shall try to formulate
my reply,
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SHRI B. P. MAURYA: He could
have said strainghtway 1873.

SHRI A. C. GEORGE: I had not
finished. It is a big rester of ques-
tions. I have to slowly come to that.

As for another point made by hum,
in fact this had never been brought
to our notice, and there is no repre-
sentation or complaint to this effect.
It was pointed out by Shri Vajpayee
also. It was said thay there are many
wstances of raw hides and skins
under some pretext or other going out
as semi-finished. This is first time
it has been brought to our notice. If
there are such instances and more
details could be given, we will defi-
nitely like to act with regard to that
because this is defimtely encouriging
very many malpractices and we are
losing valuable foreign exchange also.

Regarding the export order irom
the USSR, therc 1s a point in what
the hon. Member said in regard to
supplies through STC, about some
difficulties concerning fulfilling ti'c
order because of high prices of raw
materials. We are in constant con-
sultation and hope to arrive at some
amicable settlement.

SHRI B. P. MAURYA: Was the
5-lakh order cancelled?

SHRI A. C. GEORGE: No. We are
negotiating on that as well as the
8-lakh contract.

SHRI ATAL BIHARI VAJPAYEE.
But the shoes are lying. There is a
glut in the market. Why cannof he
expedite it 7

SHRI A. C. GEORGE: He is not
referring to the shoes which are made
but to the shoes which are to be
made, about raw material difficulties.

SHRI ATAL BIHARI VAJPAYER:
The 8 lakhs have been manufactured?

3672 L.S~—8,
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SHRI A. C. GEORGE: I do not
know the exact number. But we wili
take the 5 lakh and 8 laxh orders.

The other question raised was about
mmproving the total export of our
finished leather and leather goods.
These are all aspects which will be
taken care of by the proposed Corpo-
ration.

SHRI B. P. MAURYA: He did not
reply about the need of Soviet Russia
and other socialist ccuntriess The re-
quirements of all socialist countries
are 75 lakh pairs a year, that of USSR
alone are 50 lakh purs a year. But
you are supplying otnly 5—10 lakh
pairs, Wil you try to supply the

. maximum number”

SHRI A. C. GEORGE We will try
to supply the maxirnum number.

14 hrs.

o TeHl AU qi¥T (FHIT)
MEAH WEEY  GIHIT ol alF &6
I F gHT FY A ey W famar
T 91 AfFT aTFR ¥ 99 41 v
diftr Al ey 229w &Y
fad aF ITCH AHIT Y a7F FY qavaT
wr o f5 o ddfas g mda
g § W faa wrawmwar R
I gl oo & oy @ v wwy
g o Nraewad & e
IR HF AR o W ag IR AW A &
o & wreor WYY 400,00 A wiyw
qAgA w1 ofta dwe Hogaar @
I F QW o wenfawr g 9
O T A B 1 23F@A R ww
T XA A AR AFE e
auftga  AANRTE T o7 owEiE
X W@ § dfFw vad g5 am
# wwaw W e A aga
T[T EHE  FATT HIHA |7 ATGAT |

“On account of the large exports
of the semi-processed hides and
skins, there is a shortage of leather

o some extent, and theére has also
been a rise in prices.”
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SHRI A, C. GEORGE: Sir, steps
have already heen taken in various
stages. When I was referring to 1st
April, 1973, that was only about the
implementation of the export duty
on raw materials. This whole process
has to be worked out by two methoas.

one 'is about putting a- disincentive
anq restriction and quota on the
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export of semi-finished goods, auu
secondly, passing on that benefit as
an incentive to the finished leather
industries. This process has to he
evolved, and prompt action will be
taken.

SHRI RANASBAHADUR SINGH
Sidhi): Sir, it appears from the
statement that with the rise in the in-
ternational prices of skin, a large
amount of them was exported, and at
it appears, this extra export took
place when the canalisation was
brought into effect. (Interruptions).
When the canalisation took place
around 14th December, 1972, it was
immediately then that we came across
disturbing reports in the newspapers
that the industry was facing a crisis.

Our experience in trading and in
other wutilitarian services hag been
made public. They had an unfortu-
nate but consistent experience that
when this situation takes place, a
certain limited horizon is restricted in
their forward thinking. In this case,
I am afraid that the high prices in the
international market made this parti-
cular trade so lucrative so that it
was canalised and no regard was
taken as to the domestic needs.
The present situation is such  that,
whereas the Government says in the
statement, in the last para that they
have got a scheme for giving financial
assistance to exporters, the question of
arranging supplies to the leather in-
dustry in the country is under consi-
deration. When the Government took
this decision to increase exports of
skins, did they study the reasons
which led Argentina and Brozil to
ban the exports of their raw hides?

I should also 1'~ to ask: when the
Government says that the Centre is
going to consider setting up machinery
to strengthen and diversity the export
sector of the industry and at the same
time it is thinking of the possibility of
arranging supplies of leather required
by the industry inside the country,
What particular machinery is in the,
making which ensure that these two
things take place?
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What is the infra-structure that the
Government proposes to create by 1st
April, by when export will be cut
down by 75 per cent and that 75 per
cent will have to be utilised inside the
country? As regards the smalkscale
manufactures, especially located in-
side the villages, the Government has
to have some sort of machinery to
Teach him? T would also like to know
whether the manufacturing industry
in the country had requesied the
Government about two months ago
for a substantial subsidy so that they
could cdontinue the manufacture of
footwear which could be exported at
a profit? Finally is the Government
thinking of future nationalisation of
this trade also?

SHRI A. C. GEORGE: About the
first part of the question, I may draw
the attention of the hon. Member to
this sentence: “For this, a scheme for
giving financial assistance to export-
ers of footwear is under Government’s
consideration.” 1t 1s net the exporters
of hides and skins or semi-finished
leather. It was never meant to give
the impression that the infra-struc-
ture has to be creatcy by 1-4-1473.
During the course of the next five
years we are thinking of bringing
down the export of semi-finished lea-
ther in a progressive manner to 25
per cent. The whole transition will
take place, reduction by 75 per cent.
in five years. The infra-struture will
not be built in one or two months. It
is true and I have referred to it ear-
lier—the aspect about subsidy. We are
thinking of putting as a disincentive,
export duty on semi-finished raw ma-
terial items and passing that on, to
some extent, to the industry also.

SHRT RANABAHADUR SINGH: Tt
means that the Government is think-
ing of giving some subsidy of some
scrt.

SHRI A. C. GEORGE: That is ex-
actly what 1 meant.

Wrong Statement by Minister
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14-13 ars.

RE. ALLEGED WRONG STATEMENT
BY MINISTER

SHRI SHYAMNANDAN MISHRA
(Begusarai): I want your guidance
on one point which is very much in



